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troller and Auditor General there-
on.

(2) A  statement (iHtindi and Eng-
lish versions) showing reasons for 
delay in laying the papers mentioned 
at (1) above. [Placed in Library. See 
No. LT-3078/81].

R e v ie w s  o n  a nd  A n n u a l  Repo r t s  o f  
Co a l  Ind ia  L t d ., Ca l c u t t a  fo r  1980-81 
a nd  N a t io n a l  H yd r o -E l e c t r ic  P o w e r  
Co r po r a t io n  L t d ., N e w  D e l h i for  

1980-81

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM  M AHAJAN): I beg to lay 
on the Table a copy each of the fol-
lowing papers (Hindi and English 
versions) under sub-section ( 1 ) of 
section 619A of the Companies Act, 
1956: —

( 1 ) (i) Review by the Govern-
ment on the working of the Coal 
India Limited, Calcutta, for the 
year 1980-81. •

( i i1! Annual Report of the Coal 
India Limited, Calcutta, for the 
year 1980-81 along with the Audi-
ted Accounts and the comments of 
the Comptroller and Auditor Gene-
ral thereon. [Placed in Library. See 
No. LT-3079/81.] *

( 2) (i) Review by the Govern-
ment on working of the National 
Hydro-Electric Power Corporation 
Limited, New Delhi, for the year 
1980-81.

(ii) Annual Report of the Na-
tional Hydro-Electric Power Cor-

' poration Limited, New Delhi, for 
the year 1980-81 along with the 
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon. [Placed in 
Library. See No. LT-3080/81.]

R e v ie w  o n  a nd  A n n u a l  Re po r t  o f  
B h a r a t  Ea r t h ’ M o ve r s  L t d ., B a n g a -

l o r e  f o r  1980-81

THE MINISTER OF STATE IN  
THE MINISTRY OF DEFENCE
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(SHRI s HIVRAJ V. P A T IL ): I  beg 
to lay on the Table a copy each of 
the following papers (Hindi- and 
English versions) under sub-section 
of section 619A  of the Companies 
Act, 1956:— *

(1) Statement regarding Review 
by the Government on the working 
of the Bharat Earth Movers Lim i-
ted, Bangalore, for the year 1980-
81.

(2) Annual Report of the Bharat 
Earth Movers Limited, Bangalore, 
for the year 1980-81 along with the 
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon. [Placed in 
Library. See No. LT-3081/81.]

Re v ie w  o n  a nd  A n n u a l  Re po r t  o f  
N a t io n a l  Re mo t e  S e n s ing  A g e nc y , 

Se c und e r a ba d  for  1980-81

THE MINISTER OF STATE IN 
THE DEPARTMENTS OF SCIENCE 
AND TECHNOLOGY, ELECTRO-
NICS AND ENVIRONMENT (SHRI 
C. p. N. SINGH): I beg to lay on the
Table:

(1) A copy of the Annual Report 
(iHindi and English versions) of the 
National Remote Sensing Agency, 
Secunderabad, for the year 1980-81 
along with the Audited Accounts.

(2) A  statement (Hindi and Eng-
lish versions) regarding Review by 
the Government on the working of 
the National Remote Sensing Agency, 
Secunderabad, for the year 1980-81. 
[Placed in* Library. See No. LT- 
3082/81.]

A n n u a l  A s s e s s me nt  Repo r t  o n  t h e  
P r o g r a mme  a nd  it s  Impl e me n t a t io n  
f o r  D e v e l o pme nt  o f  H in d i a nd  it s  

P r o g r e s s iv e  U se  f o r  1978-79

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS * 
AND DEPARTMENT OF PA R LIA -
MENTARY AFFAIRS (SHRI P. 
VENKATASUBBAIAH ): I beg to
lay on the Table a copy of the An-
nual Assessment Report on the pro-
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